FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF LOKAA DEVELOPER PRIVATE LIMITED

RELEVANT PARTICULARS
1. Name of corporate debtor Lokaa Developer Private Limited
2. Date of incorporation of corporate debtor 02-09-2011
3. Authority under which corporate debtor is | ROC - Chennai
incorporated / registered
4, Corporate Identity No. / Limited Liability | U70200TN2011PTC082157
Identification No. of corporate debtor
5. Address of the registered office and principal | No.14, 2nd Main Road, Kannapan Nagar Extn,
office (if any) of corporate debtor Thiruvanmiyur, Chennai- 600 041
6. Insolvency commencement date in respect of | 7t June 2024
corporate debtor (Order was uploaded in the NCLT Portal on 10t June
2024)
7. Estimated date of closure of Insolvency | 4th December 2024
Resolution Process
8. Name and registration number of the Insolvency | Ramakrishnan Sadasivan
Professional acting as Interim Resolution | Reg No: IBBI/IPA-001/IP-P00108/2017-18/10215
Professional AFA No: AA1/10215/02/041024 /106057 valid till 04-
10-2024
9. | Address and e-mail of the Interim Resolution | Address: Old No 22, New No 28, Menod Street,
Professional, as registered with the Board Purasawalkam, Chennai, Tamil Nadu, 600007.
Mail Id: sadasivanr@gmail.com
10. | Address and e-mail to be used for | Address: Old No 22, New No 28, Menod Street,
correspondence with the Interim Resolution | Purasawalkam, Chennai, Tamil Nadu, 600007.
Professional Mail 1d: lokaa.cirp@gmail.com
11. | Last date for submission of claims 24t June 2024
12. | Classes of creditors, if any, under clause (b) of | Home buyers
sub-section (6A) of section 21, ascertained by the
interim resolution professional
13. | Names of Insolvency Professionals identified to | Choice of AR for the class of Home buyers:
act as Authorised Representative of creditors in a
class (Three names for each class) 1. Mr. N. Venkateswaran
IBBI/IPA-003/ICAI-N-00352/2021-2022/14069
2. Mr. Ashok Velamur Seshadri
IBBI/IPA-001/1P-P00937/2017-2018/11541
3. Ms. Chitra Srinivas
IBBI/IPA-002/1P-N00249/2017-2018/10734
14. (a) Relevant Forms and Web link:

(b) Details of authorized representatives
are available at:

https://ibbi.gov.in/en/home/downloads

Physical Address: NA

Notice is hereby given that the National Company Law Tribunal has ordered the commencement

of a Corporate Insolvency Resolution Process of Lokaa Deve r-Private Limited on 7% June
2024. (Order copy was received by the IRP on 10t June 2024, ;-;p‘” J !fq/?
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The creditors of Lokaa Developer Private Limited, are hereby called upon to submit their claims
with proof on or before 24t June 2024 to the Interim Resolution Professional at the address
mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice
of authorised representative from among the three insolvency professionals listed against entry
No.13 to act as authorised representative of the class of ‘Home buyers’ in Form CA.

Submission of false or misleading meg of claim shall attract penalties.
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Ramakrishnan Sadasivan %,/ 44
IBBI/IPA-001/IP-P00108/2017-18/10215:1°"
AFA No: AA1/10215/02/041024/106057 valid till 04-10-2024
Interim Resolution Professional

Lokaa Developer Private Limited

Registered Mail id: sadasivanr@gmail.com

Correspondence Mail id: lokaa.cirp@gmail.com

Date: 12th June 2024.
Place: Chennai.
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FOR THE ATTENTION OF THE CREDITORS OF
LOKAA DEVELOPER PRIVATE LIMITED

‘Address of the registered officeand | IRegd Office : No.14, 2nd Main Road, Kannapan -
principal office (if any) of Corporate : mamntumnmmenml-amm

6. | Insolvency commencement date in. = mmmmmwhum

respect of C Debtor Portal on 10th June 2024)
7. | Estimated date of closure of insolvency | 4th December 2024
resoltionprocess o | T

| the insolvency professional acting as. | Reg No: IBBY/IPA0O1/IP-POO108/2017-18/10215

Interim Resolution Professional AFA No: AA1/10215/02/041024/106057
valid till 04-10-2024
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lution Professi jstered Ik Chenna, Tami Nadu, B00COT.

|| withthe Board f Mai id:

10. | Address and email to bemedlnr mwmnmmmmm
correspondence with the Interim Purasawalkam, Chennai, Tamil Nadu, 600007.
Resolution Professional Mail Id: lokaa.cip@gmail.com

11| Last date for submission of claims | 24th June 2024

12, | Classes of creditors, if any, under Home buyers -
clause (b) of subsection (64) of
‘mz,mw'wmem
Resolution Professional !

[13.] Names of Insolvency Professionals Choice of AR for the ciass of Home buyers :
identified to act as Authorised 1.Mr. N. Venkateswaran :

| Representative of credios inaclass | 1BBY/IPA-00G/ICAHN-00352/2021-2022/14069
(Three names for each dass) 2.Mr. Ashok Velamur Seshadri
; - | IBBYIPADD1/IP-PO0937/2017-2018/11541
| 3.Ms. Chitra Srinivas
| 1BBY/IPAD02/IP-NOD249/2017 2018/10734
14[(a)Relevant Fomsand [ weblink:

@)mamm htpss//ibbigov.in/en/home/downloads
are available at: Physical Address: NA

Notice is huraby glven that the‘Naunnul compainy Law Tribunal has ordered the
of Lokaa Developer Private

Process.
ummdon.?mmne 2024 (ordereum-wasreeelvedbyma IRPon 10th June 2024).
The creditors of Lokaa Developer Private Limited, are herq:yuliedupnn tnsummltﬂteirclaums
wlthprootnnorbcfnm%ﬂﬂune%tnme Interim F al at the ads
mentioned No, 10.

The financial creditors shall submit their claims with proof by electronic means only All other
creditors may submit the claims with proof in person, by post o by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indkme its
choice of authorised representative from among the three insolvency is listed
ageirnstenwmwactuamhom mpmeniamofthedwsofﬂomabuwvs' in Form

muwummdmmmm
Date: 12th June 2024, Ramakrishnan Sadasivan
Place: Chennal. 1BBI/IPA-001/IP-P00108/2017-18/10215
AFA No: M!./m215!02/041024j1ﬂ6057 valid till 04-10-2024
Interim Resolution Professlonal Lokaa Developer Private l.lnlbd

Id:
eonupnndmﬂall Id: Iokaa.cirp@mll.com
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